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policy and this new structure of the Costs
Commission, there will be some fresh thin-
king. But whatever it be, stand by
determination of prices fixed by them on
the basis of guidelines laid down before
them. As for Maharashtra, the Federation
got the cotton direct from the growers
at the prices determined by the State and
distributed it with a small share by them-
selves. The result wag that the Federation
was suffering heavey losses. That is the
reasop why we have now fixed one stand-
ard set of prices for the country as a
whole. When the Federation wag offering
higher prices in Maharashtra even  the
neighbouring territories, even the neigh-
bouring States, brought their produce to
these centres and the tseult was a little
unbalancing factor in other States whereas
the minimum support price in other parts
of the country was ag set by Central Gov-
ernment. So, to remove this disparity and
to finish the losses suffered by the Federa-
tion we had to go in for this. We will monij-
tor this and later on, if need be, we will
again come before the House ag to what
results have flowed from this policy.

SARDAR JAGIIT SINGH AURORA:
We still do pot know what the differcnce
wag between the input last year and the
input this year. That was the question that
wag asked. The Agriculture  Ministry
should know what the difference was. And
that question still remaing unanswered.

SHRI G. S. DHILLION: You do not
know. T am a farmer myself. None i3
worse hit than myself. T have been a cotton
grower also. (Interruption) There was glut
of cotton, there was overproduction, fast
year, and we had no market to go to. It
wag only in the month of November that
the prices picked up. We have decided to
go in for exports of six lakh bales, The
result is prices started picking up and
now they are much higher thap the mini-
mum support price fixed by the Commis-
sion. T did not know that you would ask
this question; otherwise, T would  have
brought the actual figureg ag to what is
the disparity between the prices fixed by
the Commission and the actual  prices
prevailing in the market. That was highet.
Tt was only for a while that the burden
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was on the minimum price support, Inter-
nationally the prices have gone  much
higher and a time may come when we
will have to have two prices, from our
textile industry and also from the expor-
ters. There was no scarcity of cotton.
Because of the glut we had io keep a
jevel, But thinking that next time there
will be more demand and production may
go down because of the glut last time, we
have increased this price so that, if need
be, if the demand for exports rises, we
may not fall short.

4
MOTION OF THANKS ON THE PRESI--
DENT’S ADDRESS—Contd.

SHRI VALAMPURI JOHN (Tamil-
Nadu): Mr. Vice-Chairman, at the very
outset I would like to say that the Presi-
dent’s Address is a catalogue of achieve-
ments, real as well as imaginary. It is a
package of pious platitudes and I must
say, admittedly, there is one cardinal feat-
ure, there is one fundamental fact, that
the entire Address of the President i3
dotted with a lot of references to c¢om-
munal problems and the very Address its-
elf ends with a very optimistic note that
we will fight communalism tooth and
nail. But I would like to say, while we
appreciate the Government’s efforty 0o
fight the Frankenstein monster of commu-
palism, while we are one with the Gov-
ernment in trying to wipe out the hydra-
headed monstrosity of communalism in this
country. We do appreciate that there are
vested interests in this country which are-
trying to set, which are seiting, one com-
munity against another and which are
dividing the whole nation, the whole na-
tional fabric, into warring principalities
in the name of religion, in the name of
caste and in the name of community.
While we do appreciate that there are
people who are interested in dividing this
country on communal lines, I would only
like to request the Government to do &
sort of soul-searching for itself and see .
whether it has not contributed in the past
to the same communal frenzy. I will quote
enly two examples for want of time.
What hag happened in U.P.? You speak
of the three-language formula. But here-
if it is the three-language formula, if the:
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three-language formula is to be impie-
mented in letter and spirit, it should have
been Hindi, English and then Urdu. For
bow many years have the Muslims been
agitating, have been demanding, for a
status, for a decent status, for  Urdu?
Bven lasy year, twenty lakhs of people
signed a memorandum and sent the signed
memorandum to the Government of [ndia
making a firm plea for Urdu, making a
firm plea that Urdu should be given a
status of honour. But, instead of conce-
ding this kind of a reasonable demand of
the Muslim population in U.P. and in the
other States, what you have done is that
you have accorded a pride of place and
place of honour to Sanskrit. I will not
call for that matter that Sanskrit is a dead
language because if I call Sanskrit a Jdead
language, then it will be a criminal slar
on the common heritage of India and that
is why I do not call it so. But, at the
same time, we are conscious of the fact
that Sanskrit is not in popular use. What
ig it that is behind thig kind of a move
‘that you are giving the pride of placo to
Sanskrit, but not to urdu., This kind of a
fiar denial of status to Urdu may not be
-yesulting in a communal flare-up 1mmed-
iately. But won’t think you that this is a
kind of irritant element that you want only
introduce in the body politic of the coun-
iry? You see, no less a person than the
great poet, Kaifi Azmi the greag poet who
js being understood and appreciated even
in my State of Tamil Nadu, in the south-
ern tips of Tamil Nadu, in the southern
parts of Tamil Nadu, as a leader of the
protest poetry living in the country has
said something with paralysing sence of
calamity in an interview. He has recenily
said in an interview that in the primary
schools of U.P. it hag become a practico
‘now that whenever a Muslim boy gives
“his mame as Bismillah Khan, he is regis-
1ered as Matladin. 1 understand from the
‘Urdu scholars here that a Matladin is of
2 Jow caste origin. Are you not introdu-
cing an irritant element in the body politic
of this country which may ultimately en~
pulf the whole nation? Are you also not
responsible for this? Again, I come from
Whustims to the Christiang now. How many
times have we been writing to the Minis-
gers that in parts of Madhya Pradesh and
“n a few districts in Orissa  systematic
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persecution is on against the Christians?
We have been bringing it to the notice of
the Government. But nothing has hap-
pened. Everything falls flat and everything
falls on deaf years. But you cannot sim-
ply dismiss whatever we say by saying that
law and order ig the concern of the State
Governments. The same party rules here
governs there also and that is why we
accuse we have been saying that there are
fundamentalists in the countty and thets
are people who have vested interesty and
who are dividing this nation on commu-
nal lines, and we also say that you must
make a soul-searching and see whether
you have not been introducing some kind
of an irritant element in the body politie
which will ultimately be dividing this na-
tion on communal lines.

Here, Sir, I would like to mention ono®
thing. We are second to nmone in conde-
mning the ex-communication of Mr, Bar-
nala, the honourable Chief Minister of
Punjab, The hukumnama that hag been
issued by the high priests js the most
senseless, barbarous and cannibalistic act
that any religious head could think of in
history and, therefore, we arc second to
none in condemning it. Religion, after all,
ig a private affair of an individual with
his creator. Of late, there is a sort of
degeneration in the religious institutions
and after they have come mere  estab-
lishments, the priestly classes have no
role to paly at all and that ig why the
adage has come to stay in our country
that if you meet a Buddha kill him om
the road. That is why this has come t0
play a role in our thinking.

In this connection, T would like to refer
to para 13 of the President’s Address.
The honourable President hag been lavish
in showering praises on the New Education
Policy and he has been so  lavish.
that 1 find that a whole paragraph is sh-
rouded in flowery turns of phrases, all
phrases of praise, for the New Education
Policy. The only conspicuous exception is
1 do not find the phrase “21st century’,
because ‘21st century’ is a phrase that has
been soiled most; it has been soiled to &
great extent, But I am happy that t do
not find here at least in the 13th pars-
graph, It says: “The new education pol-
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iey hag been formulated.” And the hon.
President makes a claim; “It is an effect-
ive imstrument in our fight against pover-
ty.” 1 am a simple man, too simple to
understand, to comprehend what the
hon. President tries to say, “it is an eff-
ective instrument in our fight against po-
verty”. It is easy so nebulous, It ig so
airy, A simple man will not understand
dow it bhas been an effective instrument
in our fight against poverty. Is it an ins-
trument in our fight against poverty, or is
the new education that you have devised
is a flight from poverty? It is a flight
from the perception of poverty. It is a
flight from the recognition of poverty. Tt is
1 flight from the eradiction of poverty. Al-
~eady, because of the new education pol-
icy -- we have been saying this from the
time it has been introduced in this House --
the whole society is being divided into
warring principalities. The very idea of
your new education policy is wrong, be-
caunse you have been led to believe what
js good to you is good for the whols
commoners in thig country. You have been
dividing the society, Why Y say thig is be-
cause you have been saying that it would
help the villagers, people from the back-
ward classes. In respect of two or three
schools that have already been established
we have statistics, and the Universities
have been doing this work, T would like
to quote from the Madras University; the
School of Journalism has done this work.
They say that only 8 per cent of the vill-
agers have been admitted. So the villagers
have no place. People from the backward
classes have no place People from the
minority communities have no place at
all. The whole gamut of this new ednca-
fion policy as well ag the Navodava sc-
hools is that these are going to be utilised
only by the officialdom, only by the well-
to-do people, only by the privileged men
there. ’

Again, with due respect to the President,
T must say that he makes a false claim.
He says that the new policy will also st-
rengthen national integration. This is far-
fetched. When the policy on new edaca-
tion as soch divides the society into seg-
ments, sets one set of people against tho
other, whin we say that the very idea is
wrong, y¢'t come to say that the new edu-
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caiion policy will also sirengthen nationtd
integration. We know for certain—you may
deny this—we know this for certain that
the Navodaya schools are only  epring-
boards for the imposition of Hindi on un-
willing people. When you go on imposing
Hindi, my only complaint against you 1s
that yoy do not think, you refuse to
think. For example, I would say, you telt
that the morning Doordarshan is meant
for the whole of India, Take lessons of
physical fitness. Doeg it make any sense?’
When you bring out your lessons on phy-
sical fitness in Hindi, what ig the relevance
of the lessons on physical fitness in Hindi:
for gentlemen in Madras, in Kerala, imr
Andhra, and in other places? So, when you
think that Hindi has to come, you forgel
whether it ig physical exercises or whether
it is any kind of an alarming announcement
to the people you give priority only to
Hindi, Again, T find that when even alar-
ming announcements are made, they are
made in Hindi. Recently T
witnessed on the TV: ‘Immunise  your
children immediately”. This was made in
Hindi. With great difficulty we could find
out what this announcement was about.
Should we see near the T.V. with Hindi
pandits? This is alarming. When such al-
arming announcements come on the TV,
such announcements about immunising
children against possible diseases, that
message comes to us in Hindi. By this
you are not only wounding our sensiblities
but you are harming the future genera-
tions, What kind of Government is this?
Can you not say ‘Immunise your child
against possible disease’ in a language
possible 1 understand? This is my question
to you. (Intenruption) Why are you not
listening? What national langnage? When
I have to get my child immunised? Is it
not my  prerogative, my right, that I
should get the message in a language T
possibly understand? 1 pay my taxes i
this government. But you are  placing
Hindi so high. This kind of measage
which is so alarming, against infectious
diseases, comes on the TV only in Hindi.
This may be the Council of States or
the Chamber for ventilating grievances.
But the generations will remember that
you have heen causing disaffection in thisg~
country. We are warning you. T am not

fulminating in anger against you, It i
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not ag if only you are interested in the
~ mational fabric and in the integration of
the country, We are all equally interested
in the national fabric and the integration
of the country. Hindi divides us. You
wrongly believe that Hindi unites. The
President makes a claim in para 13 that
the new policy will also strengthen na-
tional integration. Where is the question
of National Integration when Hindi is
being imposed? No language uniteg peo-
ple. You cannot find even a single exam-
ple in the world history of a language
uniting people. The Dravidian Movement
8 divided today, Qur brethren are there.
But we are divided ideologically and on
principles. Do they speak French? Do
we gpeak Italian? We are warning princi-
palities. But there was a  demand for
Telangana in Andhra  Pradesh. They
speak the same language, that ig Telugu.
The dialect may be different. But it is
one and the same language. It is Telugu.
Therefore, when economic reasong take
upper hand language js not a unifying
factor at all. Take the case of Marath-

wada in Maharashtra, Language has never
been a uniting factor. Some Sikhs are de-
manding Khalistan as a separate nation in
a mad fashion. But there are also peopls
who think that they should be in the In-
dian Union. The two people speak onc
and the same language, Punjabi. Has the
language united them? No language unites
people. Iran and Jraq are entangled in a
senseless war for the last six years, The bulk
of the people in Iran and Iraq speak the
same language, You think that language
will unite our people’. Tt is a total farce.
It ic a kind of dream. You speak of Apna
Utsav. This kind of Apna Utsav and this
kXind of culture is not in our festivals
alone. T will give you an example, The
basic culture is in our literature and in our
- history and religion. In Tamil MNadn, in
the year 1956, there were 20.000 inscri-
ptions in the Archaeoiogical Survey at
Ooty. These 20,000 inscriptions were on
to the history of Pallava and Chola
periods. Today we need them. We arz in
dire need of these inscriptions beause we
are restrocturing our history. But you ar®
not allowing our people to see those ins-
criptions. We have an identify of onr own
in those inscriptions. We are net in iso-
lation from the nation. We have asserted
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that we are a part and parcel of the ln--
dian pation. Our culture is a part of the
composite culture of India. But you are
not prepared to accept it. Most of these
inscriptions have been removed from Qoty
some 23 years back and they have beca
kept in the Archaeological Survey of India.
at Mysore. They are gathering dust there.
Most of the inscriptions have been defor~
med and debased. Whenever Tamil scho-
lars want access to these works, they are
denied. The Tamil Nadu Government and-
the Archaeological Department hag wri--
tten 100 times that these inscriptions may
be returned. But the Government of India:
does not want to listen to them. We are.
part and parcel of India, We have a
common cultural ethos. But that is not
understood.

In paragraph 46, the President makes
a reference to the Sri Lanka problem. He
says:

“It is unfortunate that the promise"
held out by our bilateral discussions
with Sri Lanka at Bangalore and of
subsequent high level consultations in
December, 1986, has received a set-
back.” '

Here, T woutd like to say that the diplo-
matic channels have dried up now and a
stalemate has been created. There was
a time when we were the judges in the
Sri Lankan policy. There was a time when
we were the mediators. Ther was a time
when we were the umpires, There was a
time when we sank to the level of bro-
kers. But today we are non-entities in the
Sri Lankan policy. Yesterday, I  think,
the hon. Ministerr, Mr, Vasant Sathe was
saying that we should not be hasty in In-
ternational matters, This is purely sermoni=
zing. T can understand if the hon Minis-
ter says that we should not be hasty when
peace prevails there in the South, in the
Indian Ocean. I can understand, I can
perceive, I can share his sentiment. But he
says that we should not be hasty at 2
time when the whole Tamil rtace {8
massacred. There is infernal massacre and
there is fotal conflagration. 'The entire
communlty guffers every day. Bven this
morning, in Mullaitivy and  Killinochi,
houses have been systematically razed and
peeple have been killed. At a time when.
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the whole of Sri Lanka ig set ablaze, when
the Tamil population is being massacred
. and uprooted, when so much of genocide
takes place, a Minister comeg over herc
and says that we should not be hasty in
our international relations. Not only he
says that we should not be hasty, but he
also gays that interests of India should be
uppermost in our mind. This is purely
sermonizing, In our foreign policy affairs,
in the international arena, we do not have
. permanent friends, we do not have perma-
nent enemies, we have only permanent in-
terests. He need not come and preach us
this here. Thig is a kind of prattle. Bu!
what I would like to drive home here is
that when he says that we should have
India’y interests uppermost in mind, do
they have India’s interests uppermost in
mind? Unless something is done positively,
unlese India‘s Army marches towardg Sti
Lanka, I tell youn that in four or five
monthg Sri Lanka will become a potential
security threat to India, Here the Minister
says that we have to keep India’s interests
uppermost in mind. Has he not thought
that Sri Lanka, a tiny island could become
a security threat to India? It is going to
become in four or five months, and then
they will switch over and they will be
saving something else in a  sermonizing
torc. But 1 would like to say that what
Pereira, the President of the Nav Sama-
jam Party said in 1956 has come true in
1986. He said earlier that with two lang-
uages you can have one nation, but with
one language, you will have two nations.
It is not all of a sudden that the Tigers
have taken to guns. It is a kind of an
onslaught against their ethos. It is a kind
of trampling down of their culture. It is
a kind of giving ap unceremonious go-by
to their language which has ultimately
made them fight for their rights, There are
two nations in Sti Lanka. You must aczept
it, There are two nations in Sri Lanka.
Otherwise, have you heard anywhere in
the history of the world a Government
bombarding its own people. a Goverameat
murdering its own people, a Government
involving jtself in economc blockade ag-
ainst its own people? They are ot their
people because they themselves not accept
that they are their own people. Otherwise

[RAJYA SABHA ]

President’s Address 320
—Discussion not concld.

they would not have bombarded them, they
would not have imposed economic block-
ade against them, It is all because they
themselves have shown to the whole world
convipcingly that people in the eastern as
well as nothern parts of Sri Lanka are not
their people. There are two Governments
there. There are two nations there. But
what has happened here? Ramesh Bhaw-
dari, in his recent interview to ‘Sunday’
says that he would like to see that Sri
Lanka should be united, I can understand
if he says that we have to find out a solu-
tion within a united Sri Lanka. This is
something else. But he says, “I wonld like
to see that Sri Lanka is united.” A united
Srj Lanka is his aim. I think we have
more friends for Jayewardene here thaa
elsewhere, This is what happens, Do you
know what the common man speaks In
Tamil Nadu today? If any one in the
Foreign Ministry, rightly or wrongly, ex-
hibits foolishly his Tamil instincts, he is
not safe in the Ministry. Thig is what
people say. Why so much of change has
taken place, why so many transfers have
come, why people are dropped like hot .
potatoes? The reason is that they are exhi-
biting, without being able to control, Tamil
instincts. But please remember that Tamil
instinct is not a non-Indian instincts. This
is an Indian instinct human instinct. You
may not understand that we are Tamils.
You may not think that we are the people
of the Indian origin. But think that we
are human beings. While you have ex-
tanded your hand to South Africa, while
you have condemned aggression  every-
where and skirmishes everywhere, why
have you not extended your hand here?
India’s diplomacy hag totally failed, has
colossally failed here, And until and
uness you think for yourself and send your
Armed Forces and threaten them, the
Tamil race will be  totally eliminated.

Whatever we may say, you may refuse to
think today. But remember this that hond-
red yearg hence, the sons of Tamils who
have been killed today, butchered today
will come.. . and they will question you
they will question the basis of national
fabric. India should be one, and i Indis
should be one, you should act today. ¥
India is not saving us, who will save oa,

this iy their question, Women and childrem
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sverywhere they ask if Indira Amma were
alive, this would not have happened. This
is what they say. The Madam Prime Min-
ister called this kind of a skirmish, this
kind of an attack on civilians —~ I know
this thing is inconvenient to you, but I
have. to say this - if Mrs. Gandhi were
alive, this would not have happened to
them ehe had called it on the floor of
Parliament, genocide. Not only she called
it genocide in her letter to President Jay-
wardane, she wrote, kindly do not think
that India is another counrty. Such kind

- of firmness Mrs. Gandhj displayed. But in

an hour of peril, instead of such kind of
firmness this Government says we cannot
do anything, It has become a passive
spectator, Remember, in the interests of
India’s unity, if you have any belief, any
faith, that this country should not destab-
ilise from the south, help our brethern,
think that they are also human beings and
come to their succour immedately, Thank
you.

Wt TEtw sea (FagTe) @ geEer-
Y WERA, WA TeEafy ST F
wfaqrar g §t gaETe T gedT
Yo frar A sfic S 6} e @,
FIANT L FAF faq @z gar g
VT AR WoF & TWY TIY FT
NAT 5T Y uHRAT WX AGUedT T
¥ gl A W en N
grafrge &1 @@ & | QY T
HETC-IRO B Hq@q § | oEY grAq
¥ gawy 9g7 qAIw ¥ W oA
wfgd |\ A ¥ ®H A g
wifgd | frafedy : @ gF wew
qLTAC FOI | T AT AT 7 5q gF
AR AW # 949 FEAW WY F fqU
o gfqal §  swAwa e @y
¥ fae Y Faw gy & & Ty
JURAT =@ § \ F A qaws ¥
39F) faelt wE A RAT £ 0 omy
qe 7 A AIA T GELT CFAT 7 ¥
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377 TFIW qgar g W Wi W
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welt & zEwr R wwald S A
fox feor & 1 78 gk fou @a®
qTT EX { | AN WY weefyar
FETeRT A A1 S foa,  fEY wud
R daw ¥ a, wigar g% 9w
99F q9T HHA A Wi

gf ¥ zafey feeuaxedy, fog
[y, wfeaw fremwdt, $arg
fETrrace T F1 g9 99 39 Fq § |
TEH! WAL EH 7 UF &% a1 gH wal
@ ? zafae ggt Swar Ea
T 3 W g} AT ar gH rﬁg‘r}rgﬁ Eﬁ[

‘Ours is a sovereign socialist democratic
and secular State.
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PROF. (MRS.) ASIMA CHATTER-
JEE (Nominated): Mr.  Vice-Chairman,

Sir, | rise to support the motion of thanks
on the President’s Address, The Address
presents a comprehensive survey of the
performance and achievements by the Gov-

[ RAJYA SABHA |
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ernment during the period 198587 and
indicates the future policies to establish °
the scientific tamper, to develop the eco-
nomy of the country, to provide the
minimum needs to the common man and
to grapple with the challenges, both ex-
ternal and internal, to the unity and na-
tional integration and also to fight the
communal and fundamentalist forces th-
reatening our basic values of nationalism,
secularism, democracy and socialism for
which cause our beloved Prime Minister
Shrimatj Indira Gandhi eacrificed  her
life.

We are aware that {o execute any plan
or programme a theory or a working hy-

pothesig i3 to be formulated and the -

next task would be to trapslate thig into
practice with modification wherever neces-
sary. We must admit that thig is indeed
a tremendous task to make the Plan sucess-
ful in a vast country like India with 750
million population and with multiple prob-
lems. In the situation prevailing in  the
country whatever achievement that the
Government has made in 1985—87 s
unprecedented and commendable. Tt must
be kept in mind that the Centre is not
an jsolated orgainsation. It' is an aggre-
gation of States. Hence for the growth of
the economy and for the progress of the
country the key. factors are the Centre-
State cohesian and cooperation. If there is
lack of cohesion it would be difficult to
execute the Plan. Hence combined efforts
of all States and the Centre will help
the country to achieve the target.

Although much has been said abou! the
new features introduced in the last year's
programme in the President’s Address, I
would like to touch upon some vital iss-
ues which the Government have been able
to solve to a great extent, but much is
yet to be done, There may be a repetition
of what other hon. Members have stated,
but this is necessary sometimes for laying
ernphasis and for highlighting the import-
ance of the objectives. There has been a
noteworthy step-up in the outlays on Na-
tional Rural Employment Programme, In
1986-87 the total outlay of Rs. 479.75
crores was  providled by the Centre
as compared to Rs. 230.00 crores for
1985-86, Under the rural landless employ-
ment guarantee programme, entirely fun-
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ded by the Centre, an outlay of Rs. 731.10
crores was provided for. 1986-87 as com-
pared to Rs. 400.00 croreg for 1984-85
and Rs. 606.33 crores for 1985-86. “The
grant allocated for the purpose
States is to be utilized but this is not
being done in many places. I have that
information and the Centre should not
be accused for such action and for the
failure in the State, As per 20-point pro-
gramme much emphasis ,was given to the
provision of safe drinking water for all
villages. This is a stupendous task because
there are approximately 5,60,000 viliages
in Indta. Therefore, whatever has  been
done under the programme, 1 would say,
is highly satisfactoy.

337

Coming to the agriculture sector which
is the bedrock of our economy, serious
efforts are being made to increase the
production and the productivity, as this s
crucial for removal of poverty and un-
employment and also for self-sufficiency in
foodgrains. The results obtained so far,
I would say, are really encouraging.

1t is gratifying to note that five Tech-
nology Missions have been set up in the
areas of — drinking water in all villages,
eradication of illiteracy through the new
Education Policy, universal immunisation
of children, production of oilseeds and

large scale manufacture of edible oils and

improved communications.

We are aware that the Government is
very much worried and concerned about
the import of ediblé oils which amounted
tc more than a thousand crore; of rupees
— about Rs. 1500 crroes — in 1986-87.
Now serious efforts are being made to
reduce this import drastically by the proper
utilization of other oils, viz. rice bran oil,
oil from the seeds of sunflower, safllower
and sesame besides groundnut oil, palm
oil and coconut oil. Intensive research is
being pursued in this aréa for enhancing
the production and productivity of oil.
Blending of these oils in right proportion

will not only produce good edible oil but.

also .the oil .will have a good taste. For
the purpose of increasing the productivity
of oilseeds various new technologies and
hio-technologies have been developed.
These have proved successful in producing

2002 RS—12
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high-yielding varieties of oilseeds through '
the techniques of mutation, genetic  en-
gineering and enzymatic processes. Further

- ‘ncentives have been provided to ewusure

prucessing of greater quantities of minor
oilsecds to prepare edible oil by  suitable
chemical methods. The results are highly

~ promising, I would say, and could be uti-

lized for large scale production of edi-
bie oiis in the near future.

Sir, a question has been fr.equenll_y
ratsed about the increase in the price of
essential commodities. The consumer price
index has caused much concern io the
Government. Inflation and increase in the
consumer price index must be controlled
with the combined efforts of all  the
parties, as this is not the headache  of
the Government alone, In this context I
have a suggestion to make : that the prices
of all essential commodities should be

_frozen instead of raising the salary and

giving interim relief.

C‘oming to the welfare programmes, the
thrust of the policy is to improve the wel-
fare and living conditions of economically
and socially weaker sections of the com-
munity, Thig js clearly stated in para 33
on page 10 of the President’s Address:

“In allocation of resources high
priority was accorded to anti-poverty
programmes and to strengthening the

' core sectors of the economy. A mas-
sive increase of 65 per cent was muade
in the outlay for major anti-poverty
programmes”.

So far as progress in sciepce and tech-

" nology is concerned, which is my subject,

the country has made great advaacement
in many areas, of which space research,
electronics and nuclear research — which
would help to generate much power besides
many important materjals such ag radio
active, materials for the treatment of
goitre and other products for medicinal
purpose — are the most important. Consi-
derable progress has been made in tradi-
tional medicine. Besides new catalysts and
many scientific goods have been deveioped

~and these are being exported. The credit for

th's goes to our scientists, However, it
must be admitted that the progress could

<
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have been accelerated if the Government
had not compelled to divert a major. por-
tion of the funds for defence and for
fightmg the divisive forces, both internal

and external. However, according to @ °

survey .of overall progress of Indian eco-
nomy—this T am stating from news items
and press reports — the country has mo-
ved on to a higher growth  plan. The
growth in GNP will range between 4.5 and
5 per cent. Strong indusrial growth, resil-
ient agricultural production despite bad
weather, good infrastructural performance,
record approval of capital issues, buoyancy
in tax revenues — are all highly encoura-
ging indicators. These are the indicatocs
of good economic performance. These ure
the parameters which prove conclusively
that the country is progressing and is
marching forward towards a desired goal.
Under the regime of the present Govern-
ment at the Centre, [ believe what we
have achieved socially, politically and
economically is commendable. While con-

cluding I would like to say that the prog- -

ress in any area is a cumulative process.
It cannot be attiined overnight. There-
fore, sustained, sincere and dedicated work
is necessary, I would like to add that for
the betterment of the situation in the coun-
try and for effective progress, mot only
should religion be divorced from politics
but educational institutions should also be
freed from politics which have vitiated
the acedemic atmosphere there. If we are
really patriotic, irrespective of parties, we
should get united and cooperate with the
young and dynamic Prime Minister who
is trying to steer the country on the right
track and is trying to build up a strong
and prosperous India which was the dream
of our beloved Prime Minister, the late
Shrimati Indira Gandhi. Qur Prime Min-
ister is also trying to uphold the cuiture
and heritage of India, echoing her eternal
voice that we, Indians, belong to the glo-
bal unit and India stands as a symbol of

universal brotherhood.

With these words, I conclude and support
the Motion. Thank you, Sir.
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SHR]I DINKARRAQO GOVINDRAO
PATIL (Maharashtra): Sir, not a  single
Opposition Member is present in the
House. Please take note of it.

THE VICE-CHAIRMAN (SHRI H.
HANUMANTHAPPA): They have nothing
to oppose now,
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g g g afs 39 sgwat & sfa
ar. g% F dFN F7 Heyr I9 &G
fary ¥ fawhs 7 griz@ wEe
SUGIERELCECCIRERL B 1 B
fratfeg samn sfaae o3 @wam-
arg &Fom & MY gfe g7 sfafafy
g snfaardy wg givgEaEy @ Wo
qr ARG VEIHF gHAT TR HE-
TJT HY TG I | AvFAd F A

@a A fr T Q) afomy & Heat
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Motion, of Thanks
on the

[z10 &% wa14 fag]
AW FT FIAT | T SRLC FH -
ufafafu fafrea =1 & arfa ©F 99-
T F IAL TEHT AN AT
FoA qah sar a1 Sfafafaed w1
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FIT | ZF AT F  qiOTTHeEq

el F wemel &1 sfuw wiwEare
g S Tawrfas € A S Feen
gfam & o =@ @ T 9AR ET
qeq Ag g SAw  wwe HfeArg
mqﬁﬁ%nwg g aw AL aw
F g¥ &, T AL FT F-TE FH-
FAT WG AW XA AT A
Toftg WET & dge § qul s
wq fawama @ %ngsm e g
fow gua fratew gurEt § ga &
g9 g7 famT gom, RO Wt q¥
it egr fear s 1 T AweEar,
THIT, THHEHT  Ga1 Fad F fga q
Fiferim, HAILFAR, AEAR I
#AAE F1 I A AT T &, visgra
Wi H Tad dd & fFr ST
TS g1 A8 AAarg & ) 4 ey
& f zgacda i wedi wwear &1
TATGM T 5 GAST  qoAIfas g9
TF GIFT F4 |

W ousE @y A Trezafa we-
LU % gfawram a3 ‘(errrqmla T
AT F@T g |

DR. H. P. SHARMA.(Rajasthan): Mr.
Vice-Chairman, Sir, I rise to  support
the Motion ‘of Thanks moved by my colk
league, Mr. Bhuvnesh Chaturvedi, for the
Address that the President of India was
-pleased to deliver to Parliament.

" Sir. the Address seeks to lay down the
challenges and the responses that-  the
. nation was called upon to make durinz a
very difficult year. By a difficult year T

[ RAJYA SABHA ]
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do not mean revages of flood and  pro-

.longed drought only but that” we had to

face a challenge of a very very different
kind of problem, a kind of challenge that
we_had not been called ypon to face dur
ing 40 years of the free existence or our
country. It is not that there were no
chalienges that were posed te us in these
40 years. But this kind of challenge is
entirely different, and . it questioned our
very existence and the values which have
been laid down in.the Constitution.

Sir, ‘we have not forgotten that during
the last 40 years we had to go through
four unwanteq wars with Pakistan.
bitter taste of humiliation at the hands

of our norihern neighbour still rankles” in.

our héart. But at the timé of that chall-

The

—_—

enge the nation "was one. The heart and -

the soul and the body of the nation sivod
as 'one. But today the challenge is to :his
very heart and soul of the nation. ¥rom
any government, this government.or any
other government worth -the name, I do
not think thé response can-be any differ-
ent from facing this challenge -with resolu-
tion. . At- the time when our forefathers
decided to declare this state a secular
state, that decision was not taken in haste.
If you go through the’debates, therc weie
no exercises of polemics or just rhetoric:
It was done after a lot of....

THE- VICE-CHAIRMAN (SHR[ - H.
HANUMANTHAPPA): Dr. Sharma, you
can continue .tomorrow.

"The House stands adjourned tit 11 @
Clock tomorrow.

The House then adjourned at
twentyone minutes past six  of
the clock till eleven of the clock
on Wednesday, the 4th March,
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